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Ingtitute of Foreign Trade on Gene-
ralisef Brheme of Preferences in Match,
1973, dpecife products in the etiginee-
ring, ¢hémicals and other sectors were
identifiéd for intensifying expOris
efforts under GSP The Seminar also
recommentled specific suggestiong for
taking better advantage of the General-
ised Preference Scheme Action of the
various recommendationg of this Semi-
nar are being taken by the concerned
authorities
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Fixation of the Mimnimum Balance of
Rs 500/- for Specia] Saving Fund
Account by First National City Bank

8505 SHRI PANNA LAL BARUPAL
SHRI S A KADER

Will the Mimster of FINANCE be
pleased to gtate

(a) whether First National City
Bank mcorporateg in USA has fAxed
the mimmum balance of Rs 500/- for
Special Saving Fund Account in India.
and

(b) if s0, what is the reaction of
Government thereto and what meas-
ures are proposed to curb such arbi-
trary decisions?
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THE MINISTER OF FINANCE the defsulting staff. Ope increment of

(SHRI YESHWANTRAO CHAVAN):

{a) Yes, Sir.

(b) Excepting for the rate of interest
on deposits, there are no other condi-
tions imposed by the Reserve Bank
on the operationg of Savings Bank
Accounts with commercial banksg in-
cluding foreign banks. Such accounts
are governed by the ruleg framed by
the various banks themselves from
time to time, The minimum balance
required to be maintained in such
accounts differ from bank to bank.

Delay in Transporting Life-Saving
Medica] Equipment to Lucknow by
Indian Alrlines

8506. SHRI INDRAJIT GUPTA: will
the Minister of TOURISM AND CIVIL
AVIATION be pleaseqg to state:

(a) whether life-saving medical
equipment flown out from Europe for
a seriously ill patient in Lucknow
reached Delhi on 21st March, 1973 but
wag not transported to Lucknow till
24th March, 1973;

(b) whether as a result, the patient
expired before the equipment could
reach him; angd

(c) whether any inquiry has been
hely into this delay on the part of
Indian Airlines (Cargo Section); and
if s0, the outcome thereof?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN
SINGH): (a) to (c). A small consign-
ment weighing 500 grams was shipped
on flight IC-188 on March 21, 1973,
from Bombay to Lucknow viag Delhi.
The consighment reached Delhi on the
same day but due to the negligence of
the staff concerneq was not despatched
to Lucknow till 24th March. It was
delivered to the consignee on the same
day, but unfortunately the patient for
whom it was intended had died.

Departmenta)] action was immediate-

1y tsken by Indian Airlines against

. with

a Traffic Assistant has been withheld
cumulative . effect. The bagic
salary pf another Traffic Assistant has
been reduced by one stage and in the
case off a third employee his basic
salary has been reduced by one stage
with cumulative effect. :

Resumption of U.S. Ald to India

8507. SHRI INDRAJIT GUPTA:
SHRI SUKHDEO PRASAD
VERMA:

Will the Minister of FINANCE be
pleased to state:

(a) whether Government have decid-
ed to accept U.S. aid tp the extent of
Rs. 87.5 million dollars which hasg re-
cently been offereq by way of ‘‘unfreez-
ing” earlier commitments;

(b) if so, the purposes for which
these sums will be spent; and

(¢) whether Government have de-
cided to ask for further financial aid
from U.S.A.?

THE MINISTER OF FINANCE
(SHRI YESHWANTRAO CHAVAN):
(a) and (b). The U.S. hag on its own
decided to revoke the suspension im-
poseg in December, 1971 on the utili~
station of $87.6 million of itz non-
project assistance to India. The moda-
lities for utilisation of these funds are
under discussion,

(c) There is no such decision.

Import of Camera Filmg and other
photographic Material

8508. SHRI INDRAJIT GUPTA: Will
the Minister of COMMERCE be
pleased to state:

(a) the annual value, sihce 1970, of
imports of camera = flimg and other
photographic materials;





